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MP hall in SKV
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Rani Jhasi Road
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A SR WA W TAd B @ MET B faig,
Yrewggl o fid 23.102023 & U= # @l & & 9
&= A fomtor el srdierd &)

q7€T ¥Hed ¥he § ol B & o fMeemem @ g
Ud HOgT wNET | WiHE & BETOTT A OE |
Ui @ Jiuaie w7 W 3T S8 & ol e
S¥ATS U e b folw @1 ugrg by o w8 €

Handover of 8
locked rooms in
GBS school Dev
Nagar by MCD

garrEr] | lvaiRe wu ¥ TRl 9 eFel IR
wus e 21 dfm Relt v fm @ el oo
UARIAS URIhar Ui =gl gs 2| 396 AW @I
TR | M a1 O V& 7 AR WA &y
T W BRAE PR e ol TEER @ ufaff
HA=H—T W H Hel' el B |

Q) afe T8l @ T3 T SUD | &R YUETER gRT g6 pRals B O ¥l B, o9 HRU M aF
T PR & IR G | e f sifder) & Raars srae SR 957 ©
AfgmIRTl & A BT
ﬁ?RT?T;Sﬁ?

) Sudad Hay H Hriare! | ol o fig 9w 1 @R 2 % Sooid fhar B |

Hd dPb BT

PMadhosdnsie)

(MOHINDER PAL)
Additional Director of Educatior
Directarate of Education
Delhi-110054




P

é]ﬁ\)ﬁﬁgj Q)Lﬂlcp& &6060&B {Blg)é‘ﬂb (udey
DELHI TAMIL EDUCATION ASSOCIATION (Regd.)
1923 - 2003 LODI ESTATE, NEW DELHI - 110 003

1680 Years
] Lxeellencye

No.15/01/DTEA/2023/07- | 46 Duted: 24,07 202 }!

|
To

The Principal

C:owt‘ Sarvodaya Bal Vidalaya
Rani Jhanst Road,

New Delhi-110055%

Sub:- Reply in respect to complaint regarding School admission by the

complainant Sh. R. Jha against DTEA Sr. Scc. School, Pusa Road.
Sin

With reference to your letter GSBV/RJR/2023/4380 datcd 20.07.2023 on 11¢
subject cited above, 1

his is to inform you thal as pcr instrucLions/guiclc%incs
jssued vide Central Vigilance Commission Circular No. 03/03/16 dated
07.03.2016 f{copy encloscd at Annexure-1) and Govt. of India, Ministry ol
personnel, Public Grievances & Pensions Department of Personnel & Training,
Office Memorandum F.No. 104 /76/2011-AVD-1 dated 08.10.2018, (copy
enclosed at Annexure-2) no aclion is required 10 be taken on
anonymous/pscudonymous complaints, irrespective of the naturc of the
allegations and such complaints nced to be simply [iled, sincc the complaint
does not carry the name and address of the complainant.

It is not understood that why above said complaint in respect of DTEA School
is being entertaining by Sh. Ashok Kumar Sharma, HoS, GSBV (DE Nomince)
while Directorate of Education nominate its nomince for the purposc of
attending School Management Committee Mceeting. [U seems that” Sh. Ashok

wumar Sharma, DE Nominee has encugh ime te interfere in DTEN Bchs
matters.

\

ey

Honorary Seurctary

Encl:- As stated above Annexure-1 & 2.
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GOVERNMENT BOYS SEC. SCHOOL ’

NEW ROTHAK ROAD, 22-B, DEV NAGAR, NEW DELHI-110005
SCHOOL I.D. 2128006 PH.: 011-287115638
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Ref. No. - GBSS/NRR/22-B/Dev Nagar/2025/ A5 Dam..l.ﬂ..}(ﬂ&,fzozs”

To
Deputy Comissioner MCD
Karol Bagh Zone

New Delhi-1 10005

Subjeet: Reparding Handing Over the 08 Locked Rooms,

Sir/Madam
It is to inform you that there are 08 rooms in this

premises, which are locked by the MCD. from the past around 15 -

20 years. It is pertinent to mention here that, there was running

primary school which has been merged with one another nearby

primary school and these rcoms are unused and locked by MCD.

These rooms are in a dilapidated condition. These rooms have
become breeding ground for snakes and mongoose which is a
potential safety hazard for students and staff of the school. The
ground in front of these rooms is very slippery (particularly during
rainy season) and every now and then there is an incident of
somebody falling. There is a lot of dirt in these rooms and rain water
can be seen seeping inside these rooms.

The enrollment of the students is increasing day by day now
we have the latest enrollment are 372 and we have only 08 class
rooms in which the classes are running and the size of the class rooms
are below standard level. Therefore, you are requested to hand over
08 locked rooms which are under the control of MCD. So that the

students may sit properly in the class rooms.

I shall be thankfull to you.
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